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€Cloth Export

82 Shri Ibrahim: Will the Minister
of Co‘mmerco and Industry be pleased
to siate;

(a) th® quantities of mili-made agd
handloom cloth exported under 1rade
pacts for purchsse of food and other
esgentia] goods and for other remsons
during 1954; and

(b) the total commitment for export
during the abgve period ?

The Minister of Commezce mad:
Industry and Irom snd Steel (Shri
T. T. Krishnamacharl) : (a) and (b).
The Government of India's trade sgree-
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ments with cert8in countries during 1954
FravidEd for the export inrer alia of cloth
from India and the import of certain food
Items 8hd other essentifl commodities.
There were, however, no firm commit-
ments in the ndture of a barter agreement
88 to the quantities of cloth to be exported
loom cotton cloth exported to these
countries during 1954 was 106 million yards.

Machine Tools
83. Shri Ibrahim: Will the Minister
of Commerce and Industry be pleased
to state the production of machine tools
in the country during 1954 and the
corresponding figure in 19477
The Minister of Commaerce and
Industry and Iron and Steel (Shri. T. T.
Krishnamachari)s A siatement giving
the information is attacned. [See Appendix
I, annexurs No. s56].

Community Projects

84- Shri Gadilingana Gowd: Wil
the Minfsrer of Planning be pleasad
to state:

(a) the amount sanctioned for the
two Community Projects in Andhra
State and the amount actually spent
by them so far;

(b) whether th: work is progressing
according to schedule; and

(c) if not, the reasons therefor?

The Deputy Minister of Planning
(Shri S. Nu !Jhlu'a): a) The amount
approved for a period of four years is Rs.

130 lakhs and. the amount spent upto
31-3-1955 is Rs., 30-6 lakhs,

fb) and c). The progress is considered
fairly satisfactory.
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Compensation to Displaced Persons

86. Shri B. K. Dast Will: the Miris-
ter of Kehmbiiitation be pleased 10
stale:

(a) whether there are any displaced
persons who fall outside the compensation
scheme but whose maintenanoe allewences
are to b: continued; and
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(b) if so, their number and the es-
timated annual amount involved in their
cages ?

The Minister of Rehabilitatien
(Shri Mehr Chand Khanna): (g) No.

(b) Does not arise.
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Housing Schemes

89. Shri H. N. Mukerjee: Will the
Minisier of Works, Housing and Supply
be pleased to state:

(2) the total amount provided for
expenditure on Housing schemes of
different categories in the First Five
Y.ar Plan period;

(b) the amount spent on that account
up-to-date; &nd

(c) the steps taken or proposed to
be taken for preventing lapse of amounis
provided for this purpose?

The Minister of Commerce (Shri
Karmarkar): (8) The total provision
for Housing Schemes in the First Five
year Plan is Rs. 38.5 crores. The plan
does not indicate @ disrtibution of this
amount among different categories of
Housing.

(b) The assistance sanctioned upto
the end of June, 1955 amounts to over
Rs. 39 crores. The aciual disbursements
made, however, amount to about Rs.
121 crores, a8 payments under the Sub-
sidised Industrial Housing and Low-
Income Group Housing Schemes are
related to progress of construction.

(c) The State Governments have
been requested to speed up implementation
of their housing programmes so that as
large a portion of the sanctioned amount
as possible (upto a maximum of Rs.
38+5 Crores) could be gctually disbuised
to and utilised by them before the end
of March, 1956 .
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